LA ‘ e ?{-F

=
L '_I.-

R.A.haabeenﬁledmapiteofample npporh.mii;y’iil 31 '_‘,_‘_l;, 'f
Mitwﬂmtthﬂﬂpphﬂnthaﬂnatﬁhdan& _
condonation of delay in filing the O.A,, aad:rectedbythe”“
03.01.2007. It appears that applicant or his counsel is not interested in
pursuing the matter. The O.A. is accordingly dismissed in defau e
non prosecution. '



